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639 S-OIo/fTOT0OHO/ 2023-24 

At least 25% of treated waste water within 6 months: 
At least 50% of treated waste water within 12 months: 
At least 75% of treated waste water within 24 months: 
100% of treated waste water within 48 months: 

fiaO , 2024 

The domestic sewage generated from the multimodal terminal should also be treated by installation of 

adequate STP and the treated efluent shall be reused in the terminal area for gardeninglirrigation/dust 
suppression. 
District panchayati raj officer, chandauli may be directed to develop faecal sludge & septage management 
system for the treatment of the municipal sewage, generated from habitations near Ghuraha drain, either 
through faecal sludge treatment plant or co-processing at nearby STPs at Ramnagar or Ramna-varanasi." 
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